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INTRODUCTION 

I, the Chairman of the E~,timates Committee, having bee .. autho-
rised by the Committee, present this Hundred-second Report of the 
Estimates Committee of the Second Lok Sabha on the Action taken 
by Government on the recommendations contained in the Thirty-
Ninth Report of the Estimates Committee of the Second Lok Sabha 
en the Ministry of Finance-India Security Press, Nasik. 

2. The Thirty-Ninth Report of the Estimates Committee was pre-
sented to the Lok Sabha on the 31st March, 1959. Government furni-
shed their replies indicating action taken on the recommendations con-
tained in this report between the 11th August, 1959 and 27th Oct., 
1960. The replies were examined by a Study Group of the Estimates 
£ommittee on the 9th September, 1960 and 29th Nov., 1960. 

3. The Report has been divided into four Chapters: 
I-Report. 

TI-Recommendations that have been accepted by Government. 

TIl-Replies of Government that have been accepted by the 
Committee. 

IV-Replies of Government that have not been accepted by 
the Committee. 

4. An analysis ~ the action taken by Government on the recom-
mendations contained in the Thirty-Ninth Report (Second Lok Sabha) 
is given at Appendix. It would be observed therefrom that out of 4S 
YeCOmmendations in the Report 48' 9 % of the recommendations have 
Ken accepted. Of the rest, the replies of Government in respect of 
38'9 % of the recommendations have been accepted by the Committee 
while those in respect of 12'2 % of the recommendations have not 
been accepted by the Committee. 

N::::w DELm; 
:'ecember 15, 1960 
Agrahayana 24, 1882 (S). 

(f~ 

H. C. DASAPPA, 
Chairman, 

Estimates Commiuee. 



CHAPTER I 

REPORT 

With a view to achieve economy and better utilisation of Plant .. 
Machinery in the Stamp Press and the Currency Note Press as also 
better control over their working, the Estimates Committee in para S 
of their 39th Report (Second Lok Sabha) recommended that economica 
of amalgamating these two Presses should be got examined at an early 
date. 

2. In reply, Government stated that the two Presses were kept sepa-
rate units chiefly for purposes of accounts as the expenditure was de-
bited to different heads of Accounts. Further the bulk of the Stores in 
both the Presses consisted of paper and ink and the various items under 
these two categories used by the two Presses were entirely different and 
could not be lumped together. The bulk of the administration of the 
Presses including Technical Supervisory cadre, Watch and Ward, Work-
shop and Studio was, however, common and integrated. Fullest usc of 
the plant and machinery in the two Presses was also stated to be effect-
ed. Government, therefore, expressed the view that the amalgamation 
of the two Presses was not likely to lead to any further economy and 
improve the working. The Committee are not convinced with the expla­
nation. They do not quite understand why when other services are com­
mon and integrated, the need for maintaining separate accounts and use 
of different varieties of paper and ink in the two Presses should create 
insurmountable difficulties in effecting their amalgamation which would, 
as stated in para 5 of the 39th Report, prove economical and advanta­
geous. The Committee, therefore, reiterate their recommendation for 
the amalgamation of the two Presses. 

3. In para 31 (b) the Estimates Committee had pointed out, that an 
independent expert examination by some technical experts of the possi-
bilities of expanding the present Currency Note Press on the existing 
site before the Government decided to set up an additional Currency 
Note Press at an estimated cost of about Rs. 115' 5 lakhs would have 
been desirable. In reply, Government stated that this matter was tho-
roughly considered by the Master, India Security Press and that the 
Press being an unique concern in India, the Master of the Press was not 
aware as to from where else technical experts in security printing could 
be had in the country. The Committee wonder that a Technical Expert 
in a line like printing should not have been available in the country for 
making an independent examination of the possibilities of expanding 
the Currency Note Press on its existing site. At any rate, Government 
would have done well had they obtained a second opinion and not solely 



relied on the opinion of only the Master of the Press in determining the 
necessity etc. of additions/expansions of the Currency Note Press of 
such a large magnitude. The Committee tr~§t that Government shall be 
more cautious in dealing with such matters in future. 

4. In para 23, the Estimates Committee recommended that the 
system of accounts in India Security Press which was being maintained 
in the commercial form but only on an ad-hoc basis should be reviewed 
especially when the Presses were run departmentally. Government rep-
lied that though the Presses were run departmentally because they 
overwhelmingly catered to the needs of Central and State Governments 
and the Reserve Bank. of India, subsidiary commercial accounts were 
maintained to enable Government to watch the financial results of run-
ningthem. It was also stated that the present system of Accounts was 
introduced in the Presses on the recommendation of the Comptroller 
and Auditor General and had been found useful. The Committee are 
unable to appreciate what useful purpose the present system of accounts 
is serving specially when it is stated to be based on an ad-hoc basis only. 
In this connection, the Committee may also point out that the present 
system is a system of cost plus arrangement under which supplies are 
made at cost price plus an agreed percentage thereof by way of over­
head expenses and profit margin. The system does not, therefore, pro­
vide any incentive to the Management of the Press to keep down the 
~ost~. The system of accounts needs to be reviewed from this angle also. 
The Committee reiterate the recommendation made in para 23 0/ the;' 
39th Report (Second Lolc Sabha). 
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 b
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APPENDIX 

Analysis of the action taken by GOfJemment on the recommendations 
contained in the Thirty-Ninth Report of the Estimates Committee (Second 

Lok Sabha) 

I. Total number ofrecommenclations 
2. Recommendations accepted by Government 

Percentage of total 
3. Recommendations not accepted by the 

Government but replies in respect of which 
have been accepted by the Committee. 

Percentage of total 
4. Recommendations not accepted by Govern-

ment (including tnose which are still under 
consideration by Government) 

No. 
Percentage of total 

45 

51 
12.2 



LIST OF AUTHORISED AGENTS FOR THE SALE OF PARLIAMENTARY 
PUBLICATIONS OF THE LOK SABH\ SECRETARI.\T, NEW DELHI-I 

Agency Name and Addross Agen-;y Name and Address Agency Name and Address 
No. of the Agent No. of the Agent No. of the Agent 

I. Jain Book Agency, Con- 20. Th, English Book Store, 37. Amar Kitab Ghar, Dia-
naught Place, New Delhi. 7-L, Conn aught Circus, gonal Road. Jamshed-

New Delhi. pur-I. 
2. Kitabistan, 17-A, Karnla 

Nehru Road, Allahabad. 21. Rama Krishna & Sons, 38. (Vacant) 
16-B, Connaught Place, 39. E.M. Gopalkrishna Kone 

3· British Book Depot, New Delhi. (Shri Gopal Mahal)' 
84, Haza!atganj, Luc-. North Chitrai Street 

krow. 22. InternauonalBookHouse, Madura. ' 
Private Ltd., 9, Ash F' d 4- Imperial Book Depot, Lane Mahatma Gandhi 40• nen s Book House, 

266, Mahatma Gandhi Road~ Bombav-I M.U., Aligarh. 
Road, Poona. '.' 41. Modern Book House, 

S. The Popular Book Depot 23· Lakshmi Book Store, 286, Jawahar Ganj, 
(Regd.), LamingtOnRoad, 42, M.M •. Queensway, Jabalpur-I. (M.P.) 
BomhaY-7. New DelhI. .p. M.C. Sarkar & Sons (P) 

. . Ltd., 14, Bankim Chat-
6. H. Venkataramlah & 24. The Kalpana Pubhshers, terj i Street Calcutta-

Sons, Vidyanidhi Book Book-Sellers, Trichina- 1'2. 
Depot, New Statue polY-3. • 
Circle Mysore 43· People s Book HOUse, 

, . • 2S. (Vacant) B-2-829/1; Nizam Shahi 
7. InternationalBookHouse, . Road, Hyderabad-I . 

Main Road, Trivandrum. 26. The .InternatIonal Book (A.P.) 
ServIce, Deccan Gym-

8. The Presidency Book khana, Poona-4. 44· W. Newman & Co. 
Supplies, 8-C, Pycroft's Ltd., 3, Old· Court 
Road, Triplicane, Mad- 27. Babri Brothers, 188, House, Street, Calcutta 
ras-5. Lajpat Rai Market, 4S. Thacker Spink & Co •. 

Delhi-6. (1933) Private Ltd., 
9· Atma Ram & Sons, 3, Esplanade East, 

~ashmere Gate, Delhi- 28. City Book-sellers, Sohan- Calcutta-I. 
• ganj Street. Delhi. 46. Hindustan Diary-t'ubli-

10. Book Centre, Opp. . ... ~ shers, Market Street, 
Pama College Pam 29· The Natlonal Law ~ouse, .. Secunderabad. 

, a. Near Indore LIbrary, " 
II. J.M. Jaina & Brothers. Opp. Old High CoUrt 47. LH~ Naram Aggarwal 

Mori Gate, Delhi-6. Building, Indore. OSpltal Road, Agra. 
12. The Cuttack Law Times 0 CharI L b & C 48. Law Book Co., Sardar 

Office Cuttack-2 3 . es am ert o'! Patel Marg Allahabad , . 101, Mahatma GandhI '. 
Road, Opp. Clock 49· D.B. Tarapor~vala & 

13. The New Book Depot, Tower, Fon, Bombay. Sons DrCo. PnvlI:~e Ltd. 
P.O. Box No. 96, Con- 210, Naoro)1 Road, 
naught Place, New 31. A.H. Wheeler ~ Co., (P) BombaY-I. 
Delhi. (Ltd.), 15, Elgm Road, 50. Chanderkant Chiman 

Allahabad. Lal Vora, Law Publi-
14. The NThw MBook D~pot, 32. M.S.R. Murrhy & Co., shers and Law Book-

79, e all, Simla. Vis..khapatnam. seLers, P .B. ~o. 163, 
57/2, GandhI Road, 

IS· The Central News Agen- Th LIB kD Ahmedabad cy, 23/go,Connaught 33· e . oya 00 epOrL, . 
Circus, New Delhi. Chhipl Tank, Meerut. sr. S. Krishnaswami & Co., 

P.O. Teppakulam, 
Tiruchirapalli-2. 16. Lok MillP, Distri- 34. The Good Companions, 

ct Coun Rc;;.j, Bhavnagar' Raspura. Baroda. 
. 52. Hyderabad Book Depot, 

17· (Vacant) 35. University PUblishers, Abid Road (Gun 
18. The New Book Depot, Railway Road, Jullundur Foundry), Hyderabad. 

Modi. NO.3, Nagpur. City. M G lab S· h & S 53. . u 109 ODS 
19. The Kashmir Book Shop, 36. Students StorCls, Rag- (P) Ltd., Press Area. 

Residency Road, Srina- hunath Baza!, JIlIIU"llU- Mathura Road, New 
Ir'. gar, Kashmir. .. Tawi. Delhi. 



Agency Name and Address Agency Name and Address Agency Name and Add ess 
No. of the Agent No. of the Agent No. of the Agent 

S4· C.V. VeD;kitachala Iyer, 70. Gandhi Smiriti 
Near Railway Statton, Bhavn ga Trust, 86. The Krishna Book 
Chalakudi (S.I.). a r. 

71. People's Book House, 
Opp. Jaganmohan 
Palace, Mysore-I. 

55. (Vacant) 

Depot. Publishers, 
Booksellers, Station ers 
& News Agents, Main 
Bazar, Pathankot. (E.P.) 

87. Dhanwantra Medical & 56. K. M. Agarwal & Sons, 
Railway Book Stall, 
Udaipur (Rajasthan). 72. 'Jagriti', Bhagalpur-2 Law Book House, 1522, 

Bihar. Lajpat Rai Market, 
S7. The Swadesamitran Ltd., The N B ok C Delhi-6. M l<.oad Madras 73· ew 0 o· . ount , -2. (P) Ltd., Kitab Mahal, 88. The Umted Boo!t 
S8. The Imperial Publishing 188-90, Dr. Dadabhai Agency, 48, Am~t 

Co., 3, Faiz Bazar, NaOroji Road, Bombay Kaur Marke~, Pahargan), 
Daryaganj, Delhi-6. . . New Delhi. 
Th S E tabli h 74· The English Book Depot, 89. Pervaje's Book House 

59· mec;u ~~::one~t ih; 7F8, Jhokeean Road. Koppikar Road, Hubli: 
'gh .' erozepOre tt. B S J' & Co HI CommiSSIOn of Min 90· .. am ., 71, 

India House Aldwych 75· erva Book Shop, Abupura, MlZaffarnagar 
London.' • N9, JOrDeBlhia~ Market, (U.P.) 

ew -3. 
60. CUlI'eDt Book House, , . . 91. Swadeshi Vastu Bhm da r 

Maruti Lane,Raghunath 76: ,People s ~ ~ublishin~ Booksellers etc., Jam-
Dadaji Street, BombaY-I. ~ ;;.. House, Rani ~hanSI nagar. 

. .,.- Road, New Delhi-I. I 
61. International Consultants Sh' N Cha b S' h 92. (Vacant) i 

Corporation 48 C 77· n • 0 a mg' Sikh Publ' bin H Marredpally' (East): NeWSPaper Age!lt, 93. IS g. ou~e 
Secunderabad 3 (A.P ) Ramlal Paul HIgh (P) Ltd., . 7-C, , Conn-

6 K.J As adam-, ~ Scho?l Annexe, Imphal, Ifgl~~ ~P1ace, New 
2. • eerv an Mampur. e I. 

Sons, Cloughpet, P.O. 94 G R Lak h . th 
Ongole Guntur Distt. 78. Minerva Book Shop, . Ch· & S s ffilGPa alY 
Andhra' • The Mall, Simla-I. etty ons, ener 

• Merchants & News 
63. The New Order Book 79· Universal Book Compan~ Agents, Newpet, Chan-

Co., Ellis Bridge, 20, Mahatma GandhI dragiri, Chittaor Distt. 
Ahmedabad-6. Marg, Allahabad. (Andhra Pradesh) . 

64. The ~riveni Publishers, 80. (Vacant) 95. Hind Book House, 
Masulipatnam. 81. Mittal & Co., 8S-C, 82, Jan Path, New 

6 D B k Stall New Mandi, Muzaffar- Delhi-I. 
5· eccan 00 , nagar (U P ) Ferguson College Road, . . 96. Bookwell, 4-Sant Naran-

Poona-4. 82. Firma K.L. Mukhopa- kar Colony, Kingsway 
66. Jayana Book Depot, dyay, 6/IA, Banchharam Camp, Delhi-9. 

Cbapparwala Kuan, Akrur Lane, Calcutta- . 
Karol Bagh New 12. 97· The S.S. Book EmporIum 
Delhi-5. ' "Mount-J0l;" Road, 

Madar 83. Freeland Publications Basavangudl, Bangalore-
67. 'Booldand' 663, (p) Ltd., II-A/I6, 4. 

Gate, Ajmer (Rajasthan). LaJ'pat N N agar, ew n.II Sah' S 68. Oxford Book & Stat- Delhi. ...,..,. ltya angam, Book-
ionery Co., 'Scindia , sellers, 44, Lok Manya 
House, COIIDaught Place, 84· Goel Trad~rs, 100 C VastU Bhandar, Dadar, 
New Delhi. New Mandi, Muzaffar- BombaY-28. 

f¥l. Makkalapustaka Press' nagar (U.P.) 99. Shalig Ram & Sons, 
Balamandira, Gadhi 85. Mehra Brothers, so-G Booksellers, Madar Gate. 
Nagar, Bangalore-9. Kalkaji, New Delhi-19. Aligarh (U.P.) 
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